NATIONAL COMPANY LAW APPELLATE TRIBUNAL

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 03.02.2020 (MONDAY)

COURT IV
10:30 AM

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial), Hon’ble Mr. Balvinder Singh, Member
(Technical) and Hon’ble Dr. Ashok Kumar Mishra, Member (Technical)

For Admission (After Notice)

S. No. Case No.

Name of the parties

Counsel for
Appellants

Counsel for
Respondents

1. Comp. App. (AT)
(Ins) No. 1479 of
2019

Padmaiah Vuppu

Vs.

Fortuna Projects India Pvt. Ltd.
(Through its Liquidator) & Ors.

Aliya Durafshan

Sanyat Lodha-R1
Aanchal Tikmani-
R2 & R3

2. Comp. App. (AT)
No. 324 of 2019

Synthite Industries Pvt. Ltd.
Vs.
3A Capital Services Ltd. & Ors.

Goutham Shivshankar

Komal Mundhra-
R1, R2, R3, R4,
R6 & R7

No. 349 of 2018

Vs.
Alexander Correya & Ors.

For Hearing
3. Comp. App. (AT) V.J. Paul Joseph & Ors B. Ragunath A. Ajith Kumar
No. 338 of 2018 Vs. (R1-R3)
Alexander Correya & Ors.
With
4, Comp. App. (AT) Kathirkutty Augusthy & Ors. Anandh K. N.J.

Mathew(R4-9)
Achyuth Ajith
Kumar (R1-3)

5. Comp. App. (AT)
No. 122 of 2018

S.K. Big Star Foods Ltd. & Ors.
Vs.

TM-Food Processing Ltd. &Ors.

With

G.Ramakrishna
Prasad

K. Sharat Kumar

6. Comp. App. (AT)
No. 163 of 2018

K. Trinadha Reddy & Ors.
Vs.

TM-Food Processing Ltd. &Ors.

Mohd. Wasay Khan

GouthamShivshank
ar (R1to R9),
Anandh K (R19 to

S.K. Bigstar Foods Ltd. &Ors.
With

With 22)
7. Comp. App. (AT) Rayudu Nagabhushan & Ors. John Mathew GouthamShivshank
No. 210 of 2018 Vs. ar (R2-10)

8. Comp. App. (AT)
No. 211 of 2018

Kaja Gajendra Rao & Ors.
Vs.
S.K. Bigstar Foods Ltd. & Ors.

John Mathew

GouthamShivshank
ar
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